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in the public sector in Tiruchirapalli 
District, Madras State. 

(b) to (d). Do not arise. 

Shri Sezhiyan: May I know the 
result of the laboratory experiment 
carried on with the gypsum taken 
from Odhiyam of Tiruchirapalli 

, district? 

Shri Kanungo: There are private 
parties interested in this project. But 
the question was whether any steps 
are being taken in the public sector. 

Shri Sezhiyan: I wanted to know 
the result of the laboratory experi-
ment. 

Shri Kanungo: It has been done 
on private account. 

Shri Uma Nath: When, as a result 
of the investigations workable deposits 
of gypsum have been found, according 
to Government report, what are the 
difficulties standing in the way of 
exploiting these deposits by a factory 
in the public sector? 

-Shri Kanungo: This has not got 
high priority because, after all, it 
is the end product that will be used 
for housing purposes. There are other 
higher priority industr.ies on which 
attention is concentrated in the Plan. 

Sui Ramanathan Chettlar: May I 
know whether a privlllte party has 
approached Government for a licence 
to start a gypsum factory in Tiru-
chirapalli ? 

Shri Kanungo: There have been 
applications. 

indians Expelled from Ceylon 

r Shrl A. K. Gopalan: 
·623. ~ Shri Imbichlbava: 

L Shri Sezhlyan: 

Will the Prime Minister be pleased 
to state: 

(a) the number of Indian nationals 
who have been expelled from Ceylon 
during the last ten years; 

'(b) how many of them are from 
Kerala and how many from Madras; 

(c) whether the Government of 
India have taken any measures for 
the rehabilitation of these perllOllIi 
and 

(d) if so, the details thereof? 

The Minister of State in the. Minis-
try of External Affairs (Shrimati 
Lakshmi Menon): (a) The number 
of Indian national who have been 
expelled from Ceylon during the last 
ten years is as follows: 

(i) deported as illicity immi-
grants: .. 25,831 and 

(ii) those who left on receipt of 
quit notices, etc. . . 46,114. 

In addition, 48,454 Indians left 
voluntarily before quit notices were 
served on them. 

(b) Statewise statistics Of persona 
deported from Ceyoln are not main-
tained. 

(c) and (d). The Government of 
India are constantly in touch with the 
Government of Madras regarding mea-
sures for the rehabilitation of these 
persons. The State Government have 
provided various facilities to help 
the deportees. In addition, the Plan-' 
ning Commission has been laying 
down certain priorities for develop-
ment ot the districts of Thanjavur,. 
Ramanathapuram and Tirunelvell of 
the Madras State in consultation with 
the State Government to provide 
employment to people who, otherwise, 
tend to go to Ceylon as illicit emi-
grants. In addition, the Government 
ot India have also granted a loan of 
Rupees ten lakhs to the Government 
ot Madras tor setting up a spinning 
mill at Nazareth. The mill is expect-
ed to go into production by the middle 
of this year. ~epatriates from Ceylon 
are also granted age concession f.or 
admission to competitive examinu-
tion. conducted by the UPSC and are 
also given very liberal treatment in 
regard to import of their personal 
belongings on return to India to help 
theom rehabilitate themselves. 
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Sbri A. K. GopalaD: In the state-
ment it has been stated that the Gov~ 
ernment of India is in consultation 
with the Madras Government about 
the rehabilitation of these persons. 
May I know why there is no consul-
tation with the Kerala Government 
as far as the rehabilitation of these 
persons is concerned? 

Shrimati Lakshmi Menon: Because 
no report has been received from the 
Government of Kerala in regard to 
the measures undertaken by them for 
the r!'habilitation of the repatriates 
fr«;lm Ceylon. 

Shri A. K. Gopalan: Had there been 
any represt'ntation from the people of 
Kerala, especially from Natika Parka 
where there are thousands of persons 
who had been given quit notices and 
who are living there for the last two 
years or so? 

Shrlmati Lakshmi Menon: I do not 
know whether any representation has 
been received, 

Shri Hem Barua: May I draw the 
attention of the Government to a 
statement made by the Ceylonese Fin-
ance Minister in the House of Repre-
sentatives on April 26th to the 
-effect,. . 

Shri D. C. Sharma: When? 

Shrl Hem Barua: 26th April. 

Mr. Speaker: Order, order. 

Shri Hem Baraa:, He twanted to 
'know the date, Sir. 

Mr. Speaker: The hon. Member 
shall not be able to supply all infor-
mation that he wants: therefore the 
hon. Member should try to go on 
with his own question. 

Shri Hem Baraa: It was to the 
effect that the Ceylonese Government 
could not do anything in sending back 
the Indians from Ceylon unless the 
entire issu" was discussed between 
the two Govcrnments. If so, what 

steps are the -Covernm~nt taking 
towards the settlement. of this prob-
lem so that our people may not be 
harassed and put to difficulty? 

The Prime Minister and Minister ., 
External Affairs and MiniSter or Ato-
mic Energy (Shri lawaharlal Nehru): 
There are several categories of pe0-
ple. What the hon. Member has meIl-
tioned refers to people who are called 
stateless people because they are not 
Indian nationals and they are not 
acknowledged to be Ceylon nationals. 
That has nothing to do with the ans-
wer given by my colleague. This ans-
wer is about the illicit immigrants 
and secondly, about those whose 
visas have expired, that is for Indian 
nationals whose visas have expired. 
They have got quit notices to leave 
by a certain date. There is a third 
category who are called stateless per-
sons and whose number runs into 
several hundred thousands and they 
have not received quit notices. Any-
how, there has been no recent talks 
with the Ceylon Government about 
the stateless people. 

Shrl Nambiar: The hon. Minister 
has stated that measures are taken 
to rehabilitate those persons who have 
come to Madras. Apart from the pro-
posal of starting a co-operative mill 
in Nazereth what other measures have 
been taken by the Madras Govem-
ment in consultation with the Centre? 

Shrlmati Lakshmi Menon: There 
are a number of measures-seven or 
eight of them-which would help to 
rehabilitate these people. They are 
absDrPtion of Ceylon repatriates in 
Coffee plantations in Malnad area in 
Mysore State, reservation wherever 
possible for these people areas fit for 
coconut cultivation in Thanjavur dis-
trict, development of Sethusamudram 
project, development of minor irriga-
tion schemes, etc. The areas from 
which these illicit immigrants come 
are dry areas and there is scarcity ot 
water supply. So, agriculture cannot 
be pursued with profit. Road develop-
ment, deep sea fishing projects in 
Ramanathapuram and Tirunelveli 
areas and extension of electric power 
are some of the projects under consi-
deration. 

Shrl lalpal 8lngh: From the reply 
it seems that Government wants to 
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rely on Madras State and perhaps on 
Kerala. May I know why the Gov-
ernment does not consider it a central 
responsibility and get them settled in 
Andaman islands or in the other is-
lands where there is plenty of scope 
for growing coconut and rubber. 

Shrimati Lakshmi Menon: It is a 
suggestion for action. 

Shri Jawaharlal Nehru: May I point 
out that all these people who have 
been sent back are Indian nationals 
who had gone there with visas or illi-
citly and although the figures are big, 
large numbers come and go. Any-
how, apart from quit notices they 
come and go and there is not neces-
sarily any special need for repatria-
tion grants, help etc. ior people in 
business or in other occupations who 
come and go. The others certainly 
require it and therefore steps are 
being taken. 

Shrl Tyagl: What is the approxi-
mate number of stateless persons of 
Indian origin living in Ceylon at 
present? 

Mr. Speaker: This question does 
not relate to stateless persons. 

Shrl Tyagl: The Prime Minister 
mentioned three categories. 

Mr. Speaker: This a different ques-
tion. 

Shrl Tyagl: I wanted to know if 
.some idea could be given as to what 
is the problem really with regard to 
these persons of Indian origin who 
are stateless in Ceylon and are the 
Government negotiating in that 
matter? 

Mr. Speaker: My difficulty is, the 
question is different and it does not 
relate to stateless persons. The Prime 
:Minister drew the distinction between 
the two and then answered. 

Shrl Hem Barua: May I submit that 
the words used by the Ceylonese 
Finance Minister are, "Indian sett-
1ers"? These are the words used. So, 
are we to understand that these words 
embrace only the stateless persoDS 
there or whether they embrace the 
_tire gamut of thia problem? 

Shri Jawaharlal Nehru: cannot 
answer without seeing the exact state-
ment he has made. I cannot interpret 
him. But normally the question at 
issue bl'lween India and Ceylon is 
that of stateless persons. They have 
every right, just as we have the right, 
not to extend the visas to foreigners, 
to non-nationals. We cannot protest. 
Ali we can say is, w hen you issue 
these things, give them time and give 
them the opportunity to take back 
their goods and chattels. Therefore, 
the people who are carning back from 
there, Indian nationals, are not in 
the normal sense expelled or deported. 
If they are expelled they are told 'to 
go back with thpir goods and 
chattels. 

Shri A. K. Gopalan: May I know 
whether it is a fact that the Kerala 
Government, for the last ten years, 
has never made any request to the 
Central Government about these sett-
lers who are expelled and, if so, 
whether that is the reason why the 
Central Government has not consid~r
ed this problem? 

Shri Jawaharlal Nehru: Obviously 
I cannot answer about what has hap-
pened in the last ten years. Possibly, 
there might have been; we cannot 
say. But this increasing return of 
Indians has happened during the last 
two or three years chiefly. I hope I 
am not wrong in saying so. But many 
of the people going from Kerala are 
fairly well off. In fact they are often 
moneylenders there. (Interruptions). 

Mr. Speaker: Order, order. 
Shrl M. K. Kumaran: They are lab-

ourers, batbers and other people. 
Mr. Speaker: Order, order. Next 

question. 

Research In Soclo Economic Subjects 

+ r Shrl D. C. Sharma: 
·626. ~ Shrl P. C •. Borooah: 

L Smt. Malmoona Sultan: 

Will the Minister of PJamdnr be 
pleased to state: 

(a) whether a Ust categorlsm. 
broadly the lOdo-economic subject. 




